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18,07 hrs,

DISCUSSION RE. RECENT DEVELO-
PMENTS IN TELENGANA AND
OTHER AREAS OF ANDHRA
PRADESH-Contd.

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : Mr. Speaker, Sir,
I am very grateful to you for giving us some
more time to consider some of the points
that were raised in yesterday’s debate,
When I agreed to take more time, my idea
was not to make any long speech, but, as
I said earlier, we wanted to give very
careful thought to some of the suggestions
that were made.

Sir, the debate can be divided into
two parts: one part deals with the analysis
of what has happened before, the causes of
the present trouble and so on and so forth.
And the second part of the debate can be
treated as to what should be done,-the
operative part-in which direction we should
go, etc. As far as the causes are concerned,
I do not think there is any basic difference
as such, because it is very obvious that the
present trouble started because of the

-discontent in the mind of the students,

because of the question of the integration
of the services and the Mulki problem, and
the question of economic development, and
finally, the non-implementation of the
political aspects of the gentlemen’s agree-
ment that was reached. These are the basic
reasons. Therefore, 1 have agreed, as I
already said earlier when I replied to the
debate on the Home Ministry’'s Demands,
that we have no doubt that we have to
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So, efforts in that direction will have to
be undertaken to hold consultations with
the leaders of Telengana or the leaders of
Andhra also in that matter, because our
approach should be to help the different
parts of Andhra Pradesh to remain together.
Our emphasis should be on keeping the
integrity of the Andhra State. I do not
think we can go in the direction of having
further divisions of the State. I know some
senior Members expressed the view, but if
you permit me to say so, let us not take
a cynical view of the matter. But sometimes
misunderstandings do arise in these
matters. But it is the responsibility of the
friends of the State to find out a solution.
Some members suggested the resignation
of this man or that or of the Chief Minister.
This would be a negative approach to the
problem. How can we, sitting here, say
that somebody who is the accepted leader
of the elected members of the Assembly
there should go ? It would be very wrong.
If it helps somebody to ask for the
resignation of the Chief Mlnister of one
State, somebody else might start asking for
the resignation of the Chief Minister of
another State. This is not the way we
should go about this matter.

Prof. Ranga spoke about an all-party
Government. He seems to see a panacea
for all the ills in all-party Government.
That is a separate matter. Some others
pleaded for small States. I entirely disagree
with that proposition. That is not the
direction in which we should go.

Ultimately the suggestion came about
committee. Let me make it very clear at
the outset that I do not want to oppose it.
At the same time, I must express my
misgivings about it. What will be the
purpose of a committee of this type ? Does
it want to go and start functioning as a
sort of a States Reorg tion Cc ission ?
Not at all. (Interruptions). Let me say
what T have to say. I am not replying to
this debate in the spirit of replying to a
debate I am trying to put before the House
our thinking about this matter, _
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SHRI SURENDRANATH DWIVEDY
(Kendrapara) The Parliament sent a
parliamentary delegation to Assam during
the disturbances there.

SHRI Y. B. CHAVAN : In this matter,
the problems are some what different. The
situation there is still fluid in this matter.
Some members have made up their minds
about certain issues, that the resignation of
the Chief Minister should be accepted,
that Tclengana State should be created,
etc. With these attitudes if people go there,
what exactly will happen there, we cannot
say. Members of this House enjoy the
most important right of freedom of speech
and there is nothing wrong about it.‘But
I have got serious doubts whether such a
committee would help to bring about that
sort of confidence or understanding which
we desire. This is my misgiving about it.
But if you, Sir, in your judgment feel that
such a committee should be appointed, we
will give you our cooperation. This is our
attitude in this matter. I must say what is
our thinking, We have weighed the pros and
cons of the matter and I have said what
we honestly feel about it. You, Sir, know
the Andhra situation better. If you weigh
the pros and cons and if you feel that it is
going to serve the cause of putting all the
people together in a friendly spirit and
keeping the integrity of Andhra State,
certainly we will give our cooperation.
But it is my duty to honestly and frankly
place before the House our misgivings in
this matter.

I have nothing more to say.

st vy faad (FR) : weaw aday,
% oF fame 3 Afad

SOME HON. MEMBERS rose-

Yesterday itself this
was my fear thatif the Home Minister
replies today, again the discussion will
start. [f allow one minute to Mr. Limaye,
I will have to allow one minute to all the
others also. Where will it end ?

MR. SPEAKER :

stag fand: agar & amr ¥ &3
ERIMAIFgWE 19T
ST A A
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SHRI UMANATH (Pudukkottai) : Sir,
when the Naxalbari discussion was going
on here and a proposal was made that a
parliamentary committee must be sent
there, he categorically said, “Yes; we are
in agreement with the proposal to send a
parliamentary committee.”” But now he
says he is not opposed to the proposal,
but he leaves it to you. How does he
distinguish between that position and
this ? (Interruptions)

ot vy faud : wemg whaw, w9
WY AITY wgrar fmag wa 2E
q9AY | HF 95 AU Fg R E ) @ H;
T AFaa g ? me agFg WE
o1 g feqrr @ard 4

SHRI UMANATH
misgivings ?

What are the

SHRI SURENDRANATH DWIVEDY :
Sir, the House desires that therc should be
a parliamentary committee. I would appeal
to you, Sir, that you should go ahead with
the formation of this committee.
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MR. SPEAKER : The Home Minister

is not going to reply to all these. I am also
not committing myself now.

SHRI UMANATH : Sir, this is not
a mere procedural matter. More lives will
be lost in Telengana and we cannot be just
sitting here quiet.

Ay famd ;. werw wREw, 9
O F TEIF Q) AW A FA
Fg1 A1 i ag ma & fodr qeidfamr 3
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SHRI UMANATH : At the time of
the peasants’ struggle in Naxalbari he
readily agreed to have a parliamentary
committee Now when itis a question of
millions of people losing their lives and
when there is a consensus on the appoint-
ment of a committee he does not agree.

st wyg fomd ;. wEmAR G A
& s, 39 o ag AR R QR
Z 9z &1 fafaw @ 1 (sa@ewm) e
g s @Y WA gafad ag € w<
WE I ag aaa ¥ fadwifasd Y w=-
g g1 (swaam)

MR. SPEAKER : He has left it open.
I have not said anything (Interruptions).
Will you give me time to study the impli-
cations at least (Interruptions). The hon.
Minister has given his reply. I must have
timz to study the implications.

SHRI UMANATH : They do not want
to embarrass Shri Brahmananda Reddi,
they want to embarrass you,

MR. SPEAKER : That is why I said
that I must study the implications. Now
we will continue the debate cn the Demands
for Grants relating to the Ministry of
Iddustrial Development, Internal Trade
and Company Affairs.

st A GRS ¢ BT a3 q@ER
F41 91X &, TFT F AT ¥ 70 g@R
HMRE?

MR. SPEAKER : I call on Shri Beda-

brata Barua to speak on the Demands for
Grants.

18.19 hrs.
DEMANDS FOR GRANTS--Contd.
Ministry of Industrial Development,
Internal Trade and Company Affairs-
Contd.

SHRT BEDABRATA BARUA (Kali-
abor) : Mr. Speaker, Sir, in this debate



